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~ (c) Information is not readily avail-
able. |
“’(d) The number of posts at various
levels depends on the growth of the
organisaiion and the increase in the
volume of its business. Avenues for
promotion to higher cadres are avail-
able to all employees of the LIC. Pro-
motions, however, are subject to edu-
cational qualifications, passing of de-
partmental examinations, and, satis-
factor_y record of work and conduct.
In these circumstances as in any other
organisation those not found suitable
for promotion may have to face stagna-
tion in case they are not promoted.
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Renewal of letter of inteni of Jute
Mills at Kishangunj (Bihar)
1668. SHRI JAMILUR RAHMAN:

Will the Minister of COMMERCE be
pleased to state:

(a) whether the letter of intent of
Jute Mill at Kishangunj, District Pur-
rea, Bihar has been renewed; and

(v) if so, the details thereof?

THE MINISTER OF COMMERCE
AND STEELS & MINES (SHRI
PRANAB MUKHERJEE): (a) and (b).
The letter of intent of Jute Mills at
Kishangunj, District Purnea, (Bihar)
has not been renewed. The matter is
under correspondence with the State
Government.

Reduction in Edible Oil Imports

1669. SHRI JANARDHANA POO-
JARY: Will the Minister of CIVIL
SUPPLIES be pleased to state:

(a) whether Government are con-
sidering for a drastic reduction in the
quantum of edible oil imports; and

(b) if so0, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL. SUPPLIES
(SHRI BRAJA MOHAN MOHANTY):
(a) There is no such proposal before
the Government at present.

(b) Does not arise,
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